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HINDUJA HOUSING FINANCE LIMITED
Corparale Olfice:Ne. 167-1649, 2nd Floor, Anna Salal, Saidapel
Chemnai-B000ITS, and Branch ollice: Oilice Mo-: al DFce Ha-201/
202, Sco-19, Saraswali Vikar, MG road, Chakarpur, Gurgean-1220168

(H

HIMTHLES,
HOLSIMNG 1 IRARCE

fuihorized (ffEcer: CLM Hamea- Shivali Mab np- 8310935857 CLM Name- Himanzhu basin Mok
no-B0R6ATI454 RAM Name- Mr, Pawan Pandey Mab no-B010562716 CAM Nmae- Mr. shyam
sunder chandok Mob no-28185254 76 ALM Name- Parmod Chand Mab no-3900338758

RLM Hame- Akash Mohndiratta Mob no-2625338424

AUCTION CUM SALE NOTICE FOR SALE OF UNENCUMBERED MOVABLE ASSETS
Motice is hereby given to the public in general and in particular to the Borrower
and Co—Borrower (as defined betow) that at the time whan M/s Hinduja Housing
Finance Lid, took possession of the secured asset under the SARFAES| Act,
2002 . movable properties /goods were lying at Secured Assel, howevar daspite
passage of sufficient time no one has turned to claim possession of said goods
Iying at the secured assel,. That by present notice 7 day's lime / opportunity is
given to the borrowers / co-borrowers and general public, to remove goods /
movable properiies; upon-showing walid ownership, lying at property bearing
RZ-H-2/162, Area measuring 61 sq. Yards., Qut of khasrano. 79/12, situated in
the area of Village Palam Colony Known as Mahavir Enclave, New Delhi-110045.
Bounded as : East — Road, west — Others Property, North— Road, South -Othars
Proparty , elze movable properties / goods lying at secured asset would be sold
by way ol auction / open bidding on 12/04/2026 "As Is Where 137, "As 15 What
is", “Whatever There is" basis on 12/04/2026 (between 11 A.M. 10 04 EM. ) for
recovery of INR 21,000/ {Rupees Twenty One Thousand Dnly) together with
turther interest and othar charges theraon Hil date of actual payment due to the
Secured Creditor from 1) Mr. Rahul 2) Mrs. Sushila

sLHEDULE NAME OF THE BORROWER

DL/OKH/OKHL/ADDD000103. 1) Mr. Rahul 2) Mrs. Sushila both having lasi
known address: RZ-H-2/162, Mahavir Enclave, Bengali Colony, Palam Colony,
Wew Dethi-110045

DESCRIPTION OF PROPERTY

HINDUJA HOUSING FINANCE LIMITED
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
Branch Offices: 1st Floor, Old G.T Road, Sham Nagar,

Near Namaste Chowk, Karnal, Haryana -132001
Email: auction@hindujahousingfinance.com

ALM: Deepak Goyal - 9878812888 ¢ CLM: Ankit Kumar- 9991112298

POSSESSION NOTICE
Whereas the undersigned being the Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED
under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (No. 3 of 2002) and in exercise of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice was issued on the dates mentioned
against each account and stated hereinafter calling upon the borrower (hereinafter the borrower and
guarantors are collectively referred to as the "the Borrowers") to repay the amount within 60 days from the
date of receipt of said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrower and the public in|
general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on him under sub-setion 4 of section 13 of Act read with rule 8 of the Security Interest
Enforcement Rules, 2002 on this the dates mentioned against each account.
The borrower/guarantor in particular and the public in general is hereby cautioned not to deal with the
property and any dealing with the property will be subject to the charge of the HINDUJA HOUSING
FINANCE LIMITED for an mount and future interest at the contractual rate on the aforesaid amount
together with incidental expenses, costs, charges, etc. thereon.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in|
respect of time available, to redeem the secured assets.

A
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HIMDLELS
HOLUSIMG FINANCE

Sr. LAN Nos. / Name of Borrowers / Demand Notice Date Amount
No. Guarantors & Address Date of Possession | Outstanding
1.|LAN No: PJ/YMN/YAMU/A000000095, 1. Mr. Anish Slo|  18-06-2025 Rs. 7,36,945/-
Sh. Gayur Hasan, 2. Mr. Ulafat Wio Sh. Gayur Hasan,|” 24.03-2026 ason
3. Mr. Gayur S/o Mr. Yasin, Residence at:- VPO-Todarpur, Physical 18-06-2025
Todarpur (152) Naharpur Yamunanagar, Near Axis Bank, plus interest
Urban, Yamunanagar, Haryana, India - 135001 thereon

Description of Property: House, Measuring 04 Marlas, comprising in Khewat/Khatoni No.
111/122, Khasra No. 22//3/3(7-3) being 4/143 share i.e. 4 marlas, Situated at Mouja Todarpur,
H.B. No. 152, Tehsil-Jagadhri, District -Yamuna Nagar. Transfer Deed No. 5659 Dated 23-11-
2022, measured and bounded as under:- North- 60’5”- House of Satish, South- 60'5"-House of
Sadakat, East- 18’- House of Roshan, West- 18'-Street 11’ wide

Date: 29.03.2026, Place: Karnal Authorised Officer, Hinduja Housing Finance Limited

UNENCUMBERED MOVING GOODS LYING AT RZ-H-2/162, Area measuring 61 5q.
Yards., Out of khasra no. 7912, situated in the area of Village Palam Colony Known
as Mahavir Enclave, New Delhi-110045. Bounded as : East — Road, wesl — Olhers
Property, North - Road, South -Others Property

Place: New Delni T
Date : 29.03. 2026

Sd- Anthorised 0fficer-
HIRDUJA HOWSING FINANCE LIBITED

e
(MACH )
— T
MACH CONFERENCES AND EVENTS LIMITED
CIN: LT41100L2004PLC1 26130
Regd. Office: Office No-d4, Znd Floor, Master Space, Plot No-2T, KH/Mustatil No-
154, Killa No-1912, Uiggarsain Park, Dichaon Eoad, Najafgarh Street No- 2,

Majatgarh, South West Delhi, New Delhi, Delhi - 110043, Tel; +1204747000
Emall ID: info@machconferances.com; Website: www.machconferences.com

NOTICE OF EXTRAORDINARY GENERAL MEETING (EGM) OF THE COMPANY TO

BE HELD THROUGH VIDEOQ CONFERENCE (“VC”)'OTHER AUDIO-VISUAL
MEANS {"OAVMT), NOTICE OF E-VOTING

1. NOTICE is heraby given that the Extraordinary General Meeting of the Members of
Mach Conferences and Events Limited (“the Company”) is schedulad o ba hald on
Friday, April 24, 2026 at 16.00 hours [IST) through VC/OAVM, in compliance with all the
applicable provisions of the Companies Act, 2013 and reles ssued thereunder and the
oecurites and Exchange Board of India ("SEBI") (Listing Obligabons and Disciosure
Reguirernents) Regulations, 2015 read with Genesal Circultar Ne. 14/2020 dated Apel 08,
2020, Circular No. 1772020 dated Apnl 13, 2020 ssued by the Ministry of Comporate Affairs
(*MCA") followed by Circular No. 2002020 dated May 05, 2020, Circular Mo, 0272021 dated
January 13,2027 and Circular No. 1002022 dated December 28, 2022, Circular Mo,
DRf2023 dated September 25, 2023, Circidar No, 02024 daled September 19, 2024,
Circular Ne. 0372025 dated Seplember 22, 2025 regarding exlension lor holding EGM
through WC and SEBI Circufar No. SERWHOICFDMCFD-PoD-2PICIRS2024M33 dated
Oclober 03, 2024 issued by SEBI. along with other applicable Circulars issued in this
regard by the MCA and SEBI, 1o transact the busness that will be set forth in the Nofica of
EGM. The Members attending the EGM through VYCIOAWM shall be counted for the
purpose of reckoning the quorum under section 103 of the Act.

2. Dispatch of EGM Notice: Mambers may nole that the Notice of EGM will be sent anly
through email to all those Members whose emasil addresses are registéred with the
Company or with the Company’s Registrar and Transfer Agent namefy Skyline Financiat
Sarvices Private Limited (*RTA") or with their respactive Depository Participant(s) ["DP"),
in accordance with the MCA Circudars and SEBI Cerculars. The EGM Nofice will also be
made avallable on the Company's website L.e. www.machconferences.com and on the
website of Slock Exchangs where the equity shares of the Company are listed, i,
www.bseindia.com and on the website of National Securities Depository Limiled
("NE0L") atwww.evoling.nsdl.com,

3. Manner of registering/updating email addresses: In arder to recefve Notics of EGM
alecironscally, Mambars are requasted 1o registar/update their emad addressas with tha
Deposiores through the concemed Deposiiory Paricipant{s).

4. Manner of casting vote through e-voting: The Company is providing remofe e-voting
facility to all its mambers i cast their voles elactronically onall the resolutions as sel farth
in the Matice of EGM. The facilty of e-voling will also be made avadable during the EGM,
Detailed procedure of casbng the voles theough e-voting is provided in the EGM Nodice, If
your amail address |s aiready ragisterad with the CompanyDepository, the login
credantals for casting the vate thraugh e-voling are baing sent on your registered amail
addreszes. Members are requestad o update ther email addresses with the Company/lis
RTa/Depository Participants as may be applicabla,

Details of Company's Reglstrar and Share Transfer Agent. Skyline Financial Services
Private Limited at D-1534A, First Fioor, Okhla Industrial Area, Phase-l, New Dalhi, Dalhi-
110D, India,

Ted Mo: 011-40450133-97 Email: infoi@skylinara_com. Websita: weww.skylinarta.com

For & an behalf of

Mach Conferences and Events Limited
Sal-

Yashashvi Srivastava

Company Secrefary & Compliance Officer

Date: 29-03-2026
Place: New Delhi

FORM A

PUBLIC ANNOUNCEMENT

[Under Reguiation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF VATIKA LIMITED

_ ~ RELEVANT PARTICULARS

'.|Name of Corporate Debor VATIKA LIMITED

& |Name of Real Estate Projct under Project Aspiralions, Sechar BE8, Gunigram
COPPEeESE Insodvancy resclubian process

3. | Cate of incarporation of Camerate Debéor | 02-07-1348

4, LAughonty under which Gomarate Deblor is.| Regitrar of Companias - Daki
incorporaied ! regisbered

5, [Comporabe [entity No. / Limited Liabdity
||oentification No, of Gorporale Delifor |

i, | Addrass of the registered office and | Unit Mo, 8002, INKT City Cenlra, Ground Fiaor, Block-
princingl affice (8 any) of Corporate Detlor| A, Sector 83, Vatika Ingia Newt, Gungaon, Gunsgram,

|Haryana, India, 122012

03-02-2026

|UT4B99HR 1 SEEPLC054R21

7, | Insolvency commencement date
resnect of Coeparale Deblor

B, | Estimated date of closure of insahe noy
{rasalubicn procass

0. | Mams and Regetration number of the
nsohversy professional acling as Intarim
 Resolution Prefessiona | AFA Valid Upto : 30,06 2026

tll.| Address & emal of tha interim resolusion | Regd. Add.: 15775, Vasundhara, Ghazsabad-201012
professonal, as registered with e beard | Email - jayant_prakash@yahoo.com

| 15775, Vasurdhara, Ghaziabad-201012

Emall: aspirations. valikacirpi@gmall.com

02-08-2028, bang 180 days from insclvency
| Cemnmancement Dabe

Jayant Prakash

Regn. No.: [BENPA-O0IP-POIREI2017-201 8111044

11 |Address and e-mail In be used for
\porresporklence wilh the Infanm
Resolution Profassiana .
1. Lest date for submission of ciaims 10.04. 2026 being 14 days from RNCLAT
| | order dated 27 032025
13, Classes of cracitors, £any, under ciise B of | Mama the dassles)
suiir-sechon (B4} of secion 21, ascerdained by | Real Estabe Unit Buyers

_ (e ietinl s P i
W, Mames of 1. Mr. Mohit Goyal
VIRpRNILY Regn: No.. [BBIPA-00f iP-PO2IE52021- 221 3636

prafessionals
{idantified to adf as
duthorized
|represantaive ol
icedion na dass
[three names for
{each oass)

Address: 17 LGF, Dafenice Endiave, Naar Preet Vinar
Vikas Mang, Dalhl-11005%2 | Email; camobdgoyalimgmail cam
2. Wr. Krit Marayan Mishra
Regn. No.: [BEVIPA-DDYAP-POI4 12 T-18M 0784
Address: C-3. PlolMNo 8, Sector 12, Dwarka, New Delnl 110073
Emasl: kriimassocatasmgmai.com
3. Mr. Ranjeed Kumar Yerma
Regn. No.: |BEYIPA-OOXP-NOCE 20171810853
Address: 8- T06, Tower 44, NX-One, Tech Zone 4, Greater Koida West, Gaulam
Buddha Magar, Utlar Pradesh, 201308 | Email: sp ranealcsigmail.com
a) Weabink:hitps./ibbi.povintiploadsidownioads’

(i) Dertails of aumorized representatives Form_ A docx, Mipsiibbegov inips-registenT-ps

are gvaiable al b} 15775, Vasundhara, Ghagabad-201012

Maobce is hereby givan Lhal the Mabonal Company Law Trbanz, Chandigarh Bench, Courl=| "RCLT
orerad the commencement of 8 comporabe msolvency resoiulisn prosass [TCIRFT) against Vahika
Limided on 0302 2026, Subzequanty, on 2T 032026, the Mational Company Law Appakate Tribunal
!lff'-ll:LAT_l. by s judgmend deded 27.035. 2036 in Company Appeal (AT) (Insclvency| Mo, 358 of 2035,
| mockfied the NCLT cedar o confing tha CIRP anly to e project siluated in Sector 888, Gurigram, namely
| “Praject Asprafans.”
The crediors of PROJECT ASPIRATIONS, SECTOR 88 B, GURUGRAM, VATIKA LIMITED, are henshy
I called upon bo subm their claims with proof onor befane 10,048, 2036 to e mierim resoluson prafessional
| &t the address mentoned apainstentry e 11
The financial crecifars shall submil theirclaims with proof by elactnanic means only, Al ofther crediiors may
| submitthi claims with proof inperson, by postor by electronic maans

[15:{a} Retevand Torms and

A finaneal credibor belongng 1o & class, a5 isted acamst the enlry MNo. 13, shall mdicale s choece of
authanged represendative from ameng e thres insobvency professionals listed against entry No. 14 i-acl
&5 authonsed representstve of [ha class [Real Estale Und Buyars|in Form CA.

{ Submizsion of false or misleading proofs of claim shall atbract penalties. sl

Jayant Prakash
Interim Resolution Professional of VATIKA LIMITED
[PROJECT ASPIRATIONS, SECTOR B3B, GURUGRAM)

Date ; 29.03. 2026
Place: Gharnabad

Regn.No.: IBELIPA-001/IP-P0055T! 2017- 8/11049)

CORRIGENDUM

Thig is with reference to our notice {Inthe
matter of subrule (4) of rule 17 of Limited
Liability Partnership Rules, 2009}
pubdishad in The Financial Express, and
Jansatta both New Delhi edition, on
28.03.2026. Itis hareby informed that the
LLPIN was inadvertently omitted in the
said pubdication. Please Read " PASSION
INFRAHEIGHT LLP{LLPIN: ACF-6003)"
Rest contents remains unchanged.

For PASSION INFRAHEIGHT LLP
PRASHANT KANSAL

Designated Partner

DPIN- 01864237

EAST COAST RAILWAY

o-Tender Notice No. EPC-CECONIBBES
2026015, Dated : 19.03,2026

[p el S Lol CONSTRUCTION OF

BALLAST LESS TRACK FOR YARD R1,
FZ, R4 & RS AND CONSTRUCTION OF
WATER HYDRANT BETWEEMN THE
PLATFORM AT CUTTACK RAILWAY
STATION UNDER HKHURDA ROAD
CIVISION OF EAST COAST RAILWAY
ONEPC MODE.

| Approx_Cost of the Work - EETIEECT]
Lakh, EMD ; 7 &07 400/-, Completion
365 [Three
hundred sixty-five) Days.

I *@}

auctioned.

The borrower in particular and the public is general are hereby cautioned not to deal with the property and any
dealing with the property will be subject to the charge of the The Kangra Central Co-Op Bank Ltd. Tang
Narwana Branch Distt. Kangra (HP), for an amount of Rs. 25,92,522/- (Rupees Twenty Five Lac Ninety Two
Thousand Five Hundred Twenty Two Only) with further interest w.e.f. 17.12.2025 at agreed rate and other
expenses and charges applicable.

DESCRIPTION OF THE PROPERTY

Land comprised in Khata No. 85, Khatoni No. 203, Khasra No. 203 to 207, Kita-17, measuring 0-43-99 hects. to
the extent of 221/4399 share measuring 0-02-21 hects. situated at Mohal Hangloh, Partwar Circle Madhrerd
Tehsil Palampur, Distt. Kangra (HP) vide Jamabandi for the year 2018-2019.

THE KANGRA CENTRAL CO-OP BANK LTD.

BRANCH OFFICE: TANG NARWANA DISTT. KANGRA (HP) PH. NO. 01892-236324

[Rule-8(1)] POSSESSION NOTICE (For Inmovable Property)

Whereas, The undersigned being the Authorised Officer of the The Kangra Central Co-Op Bank Ltd. Tang
Narwana Branch, Distt. Kangra (HP), under Securitisation And Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section 13 (12) read with
Rule 8 of Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated 31.12.2025 calling upon
the borrower(s) Sh. Ashwani Sharma S/o Sh. KK Sharma & Smt. Kadambri Devi W/o Sh. Ashwani Sharma
c/o Chouhan Village Sheela, PO Pantehar, Tehsil Dharamshala, Distt. Kangra (HP) and Guarantor(s) 1. Smt.
Chander Rekha W/o Sh. Subhash Chand, VPO Upper Sakoh, Tehsil Dharmshala, Distt. Kangra (HP), 2. Sh.
Pankaj Kumar S/o Sh. Vijay Kumar, VPO Bagli, Tehsil Dharamshala, Distt. Kangra (HP) to repay the amount
mentioned in the notice, being Rs. 25,92,522/- (Rupees Twenty Five Lac Ninety Two Thousand Five
Hundred Twenty Two Only) with further interest w.e.f. 17.12.2025 at agreed rate and other expenses and
charges applicable within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the publicin general,
that the undersigned has taken possession of the property described herein below in exercise of power
conferred on him / her under section 13 (4) of the said Act read with Rule 8 of the said Rule on this 24th day of
MARCH of the year 2026.
The owners/occupiers of the property are directed to handover the vacant possession within 30 DAYS of
this notice to avoid use of force or other measures with the assistance of District Magistrate u/s 14 of the
act. The owner/occupiers may please note that after 30 days from the date of this notice, property will be

Tender Closing Date & Time : 18 Rl
hrs. of 18.05.2028,

Mo manual offers seat by Post | Courker /
Fax or in person shall be accepted
agains such a-lenders oven il hese ar
subimitted on firm's letter head and
racevad in lima. Al sech manual offers
ghall be considerad Invalld and shall be
rejatied summarily without any
consideration,

Complete information including e-tander
documents of the sbove e-tender is
avadabde In wabsibe | waw.ireps.gowvin

Mote : The prospective tendersrs are
advised 1o revisil the websies 15 (Fiftean)
days before the date of closing of tender
o note amy changes ! corrigenda isswad
for this iender. The tenderersibiddens
must hawe Class-lll Digial Signature
Carificate and musl be rogistered on
IRERS Portal. Ondy registered (enderer!
bidder can participate an a-tendearning

The tanderers should read all instructons to
the tenderers carefully and ensure
compliance of all nstructions.

Chief Administrative Officer {Con)l

PR-327T/CII25-26] Bhubanaswar

Date: 29.03.2026

Place: Tang Narwana

Authorised Officer,
The Kangra Central Co-Op Bank Ltd.

THE BIGGEST GAPITAL
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Mahindra FINANCE

Whereas you the below menfioned Borrower's, Co-Bormower's, Guaranior's and Mortgagors have availed loans from Mahindra and Mahindra Financial Services Ltd by morlgaging
your movable properiies. Consequent fo default committed by you all, your boan account has been classified a3 Mon-performing Asset, whereas Mahindra and Mahindra Financial
Services Ltd beng a secured creditor under the Act, and i exercise of the powers conferred under saclion 13(2) of the said Act read with rule 2 of Security Interest [Enforcement)
Rules 2002, issved Demand notice calling upon the Borrower's/Co-Bormower's/Guarantor'sMortgagors as mentionad in column No.1 to repay the amount mentioned in the nobces
with future interest thereon within 60 days from the date of nodice.

| Registered Office: al Galeway Busding, Appollo Bunder, Mumbai- 400 001
| Corporate Office: at B Wing. 3rd Floor, Agastya Corporate Fark, Firamal Amibr Buiking, Sunder Baug Lang,
| Kamani Juncticn, Kurla West Mumbai- 400070 .

Nahs 61 Barrons Loan Account No. Detalls of the Security Ratect NPA | Amount Dus
Co-Borrower/ % Ut Rsoat 8 S, & Demand | inRs../-
GuarantorMortgagor| i itk Notice date | Az on
1. KDS Components |  Sanction Letter bearing Ref.No : |Morigaged Movable Property defails: Firsi and exclusive charge on the plant and | Date of NPA: Rs.
{Bomower) 1. 9388766 Dated: 20,10.2022  |machinenydies, machingnes spares, tooks and accessoras, slecirical installations and | 14.07 2025 | 25,443,792/
|2. Mr. Bhagat Singh 2. 9388766 Dated: 2412 203 fixtures located at KDS Components. As mentionad below: {Rupees
l3 hfﬁ'ifnﬂ;'imém 3, 9386766 Dated: 10.04.2021  [[SrMo Machine Model and Make Quantity]  Supplier ' Dlgﬂmi:;!dw T_";fﬁ;:‘f
? .:t;ulzu-E io Loan No, iConfract No, 1 |SMARTURN CNC LATHE- FANUC 01 [LAKSHMI MACHINE ‘%E‘:?ﬂﬂzﬁ. L
HranEEL TIMACHTLZZ32060T MC SERIAL NO. 55-07740 WORKS LIMITED || <™ # Thousand
2.158LO01 21293292 2 |SMARTURN CNC LATHE- FANUC 01 |LAKSHMI MACHINE Saven
3.158LO0T21267893 MC SERIAL NO. 55-07741 | WORKS LIMITED Hundrad and
Loan amount 3 |SMART ULTRA CNC LATHE- FANUC 01 LAKSHMI MACHINE r“"“%[':n' T
1. Rs., 30,25,276/- (Rupees Thirly MC SERIAL NO. 5220 -000263 | WORKS LIMITED Cnly| as on
Lakh Twenty-Five Thousand Two || 4 |"KEJETHERM™ MAKE 25 KVAVERTICAL | 01 KEJE 19.03.2026
Hundrad and Seventy-Six Only) METAL GATHERING MACHINE, FULLY | THERMOWELD
2, Rs.15.21,329/- (Rupees Fifieen HYDRAULICALLY OPERATED, SUITABLE | EQUIPMENTS PVT.
Lakh Twenty-One Thousand Three FOR END GATHERING OF BASIC BAR | LTD.
Hundred and Twenty-Nme Only) SIZE OF 3 TO 18 MM, TOTAL ADMIT
3. Rs.25,82,023/- (Rupees Twenty- LENGTH G00MM. MODEL: TMG- V-25 |
Five Lakh Eighty-Two Thousand and || § |SMART ULTRA CNC LATHE- FANUC 01 |LAKSHMI MACHINE
Tweniy-Three Only) MC SERIAL NO, 5220 -00110 WORKS LIMITED
TOTAL 05 |
Notice s tharefore given to the Borrower! Co-Borrower/ Guarantor & Morgagor as mentionad in Column No. 1, calling upon them 1o make payment of the aggregate amount as shown
in column Mo, 5, against &ll the respectve Borrower’ Co-Bormower within 60 days of Publication of this notice as the said amount is found payable in relstion to the respeclive loan
accaount as on the date shown in Column MNo.5. It s made cear thal if the aggregate amount together with Tulure interest and other amounts which may become payable fill the date of
paymeant, is nod paid, Mahindra and Mahindra Financial Services Ltd shall be consirained o take appropriate action for enforcement of security interast upan properies as
|dezcribad in Cofumn No_3. Please note that thés publication is made withou? prajudica to such nghts and remadias as are availabla to Mahindra and Mahindra Financlal Services
| Ltd against the Bommower's/ Co-Bormower's! Guarantor's! Morigagors of the said financials under the law. you are further requested to note that as per section 13(13) of the said acl,
| yous are restrained prohibited from disposing of or dealing with the above securly or transferring by way of sale, lease or otherwise of the sscured assst without prics consent of
| Secured Creditor
Date: 29.03.2026 | Place: Gurgaon, Haryana adi- Authorised Officer, Mahindra and Mahindra Financial Services Lid.

Mahindra FINANCE

Registered Office; at Gateway Building, Appolle Bunder, Mumibai- 400 00,
Corporate Office: a1 B Wing, 3rd Floor, Agastya Comporate Park, Firamal Amiti Buliding,
Sunder Baug Lane, Kaman! Junction, Kurla West Mumbal- 400 070

DEMAND NOTICE UNDER SECTION 13 (2) OF SARFAESI Act, 2002

Whereas you the below mentioned Bomower's, Co-Bomower's, Guarantor's and Morigagors have availed koans from Mahindra and Mahindra Financial
Services Ltd by morigaging your immovable propedies, Conssquent to defsull commithed by you all, yvour kean acoount has been classified as Non-perfomming
Agsal, whereas Mahindra and Mahindra Financial Services Ltd beang a secured craditor under the Act, and in exercisa of the powers conferrad under section
13{2) of the said Acl read with rule 2 of Security Interest (Enforcemeant) RBules 2002, issued Damand notice calling upon the Bomrower's/Co-Bomower's/
Guarantor'sMorigagors 25 mentionad incolurmn Mo, 1 fo repay the amount mentioned in the nobices with future interest thereon within 60 days from the date of nofice.

sindiashelter INDIA SHELTER FINANCE CORPORATION LTD.

= #Woms Loam Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002

Rules”).

SALE NOTICE FOR SALE OF
IMMOVABLE PROPERTY

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (hereinafter referred to as “the Act”) read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the

Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter referred
to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office at-6th
Floor, Plot No 15, Institutional Area, Sector 44 Gurugram Haryana -122002, will be sold on “As is Where is”, “As is What is” and “Whatever there is” basis
on the dates mentioned below for realization of the amount due to the Secured Creditor from the borrowers, co borrowers and guarantors. The sale will
be made by the Authorized Officer at the place mentioned below.

FHIPICLE L8,

HOUSIMG FIMARCE
Corporate Office: No. 167-169, 2nd Floor,
Anna Salai, Saidapet, Chennai-600015, and
Branch office: at F8, first floor, Mahalaxmi
Tower, Sector 4, Vaishali, Ghaziabad-201010

Authorized Officer: Mr. Brajesh Gupta,
Contact No.: 8881189541,
Email: brajesh.gupta@hindujahousingfinance.com

CORRIGENDUM

Demand Notice u/s

Date and Type of Possession

Reserve Price

13(2) Date & Amount

Symbolic Possession 06-01-2026

RS. 22,00,000/-

10-OCTOBER-2025

And Rs. 15,37,246/-
(Rupees Fifteen Lakh
Thirty-Seven Thousand
Two Hundred Forty-Six)

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING

10-OCTOBER-2025 And

15,37,246/- (Rupees Fifteen Lakh
Thirty-Seven Thousand Two

Hundred Forty-Six) AND Further
Interest & Charge Effective From

11-OCTOBER-2025

(RUPEES TWENTY-

Rs. TWO LAKH ONLY)

Date and Time of
Inspection of the property
18-05-2026 (Inspection
Time 10:00 AM to 05:00 PM)

This corrigendum is in reference to the Private
Treaty Sale notices published in this newspaper on
Page 33 on 07.11.2025 for 02 accounts. In this
notices properties details should be read as below:

Earnest Money Deposit (EMD)

EMD Deposition Last
Date 19-05-2026

Old published details: House no. E 564, Block E,

Rs.2,20,000/-
(Rupees Two Lakh
Twenty Thousand

Date & Time of Auction
20-05-2026 (Auction
Time 10:00 AM to 5:00 PM)

E.W.S. Ground Floor, G.M.P(T/S), Kamna,
Sector 11, Pratap Vihar, Ghaziabad, area
measuring 26.18 sq. mtr. Boundaries: East- Road
24 ft 3 inch wide, West-Road 24 ft 3 inch wide,

Only)

North-House no. E-563., South-House no. E-561.

Name of Borrower/ Date of NPA | Amount Due
Co-Borrower/ Loan Account No. Details of the Security to be enforced & Demand In Rs...[- Loan Account Number/AP Number
ntortM & Loan Amount And Name of Borrower(s) /
il ortgagor Notice date As on Co-Borrower(s) /Guarantor(s)
i1, Mr. Jagdish Sanclion Letter bearing | Mortgaged Immovable Property detalls: ITEM NO-1 - AF| Date of NPA: | Rs. 20,03,782.66/- HLRNCHLONS000005105585/LA
Chander Ref Mo ; 9378485 that piece and parcel of house having Property No. S0C366U468, | 05.06.2021 [Rupees Twenly RNVLLONS000005113845//AP-
(Bomower) Loan No. (Contract No. | comprising of 80 Sq. Yards, situated at Mohalla Sainiya, Hisar, Lakh Theee 10246540/AP-10247408
{2, Mrs. Krishna Devi ISBLOG119185919, Haryana - 125001, Bounded as Follows: On or towards| Demand | Thousand Seven MR./ MRS. MANJU DEVI W/O
{Co-Bormower) Loan amount Rs.8.25077/- |East by : Danda 29- 01" Property of Har Chand, On or| Motice Date: | Hundred Eighty Q,":émzHENDRA KUMAR
(Rupees Eight Lakh Twenly- |towards West by : Danda 29- 01" Property of Nandu Ram.| 24.03.2026 | Two and Sixty Six
Five Thousand and Seventy |On or towards North by : Danda 18- 02° Property of other, Paiss Only) as on
Sevan Only) On ortowards South by: Danda 17-02° Gall, 16th March 2026,

{Notice is therefore given to the Borrowen Co-Borrowen!' Guarantor & Mortgagor a3 mentioned in Column No.1. calling upon them to make paymant of the
| BoOregale amaunt as shown in column No.5. against all the respective Borrower’ Co-Bormower within 60 days of Publication of this notice as the said amount is
| Tound panabbe in refation to the respective loan account as on the date shown in Calumn No b, Itis made clear that if the apgragate amount logether with future
linterest and othar amounts which may becorne payabla fill the date of payment, i not paid, Mahindra and Mahindra Financial Services Ltd shall ba
| constrained 1o fake appropriate action for enforcement of security interest upon properties as described in Column No.3. Please note that this publication is
! made wilhout prejudics o such rights and remedies as are available o Mahindra and Mahindra Financial Services Ltd against the Borower's! Co-Borrower's/
| Guaranior's! Mortgagors of the said financials under the law, you are further requestad fo nola that as per section 13{13) of the sad acl, you are restrained!
i prohibited from dizpesing of or dealing with the above secunify or fransfeming by way of sale, lease or clherwize of the secured asset without paar consent of
| Secured Creditor. The Bormowes's athznbion |5 nvied to provisions of sub-section (8} of section 13 ofthe Act. inrespectof ime avallable. lnredesm the secured assels

Description Of The Immovable Property/ Secured Asset :

All Piece And Parcel Of Patta No. 28gram & Gram Panchayat - Lapuwa, Tehsil -
Shrimadhopur, Tehsil - Shrimadhopur Sikar Rajasthan Admeasuring Area About- 362.66 Sqg. Yrds Boundary: - East: Dhukalram Jat Ka Makan West:
Aam Rasta North: Jaiprakash Balai KaMakan South: Ramawatar, Ramgopal, Chhitar Nai Ka Makan

Correct Address should be read:- House no. E
562, Block E, E.W.S. ground Floor, G.M.P(T/S),

Place Of Emd Deposition / Place Of Auction: Ganpati Complex, Ground Floor, Near Dhayal Hospital, Main City Road Ringus,
Dist -sikar Rajasthan, Pin-332404
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

Kamna, Sector 11, Pratap vihar, Ghaziabad, area
measuring 26.18 sq. mtr. Boundaries: East- House
No E-561, West-Road 24 ft 3 inch wide, North-
House no. E-563., South-House no. E-561.

DATE: 29.03.2026 PLACE: RAJASTHAN

For details and queries, please refer the enclosed Auction Sale Notice or refer our website https://www.indiashelter.in or Contact
Authorized Officer, Mr. Vinay Rana, M.7988605030, Himmat Singh Rathore, M. 8290680920, Ravi Kumar (9829001102)

FOR INDIA SHELTER FINANCE CORPORATION LTD

Rest of the other details will remain as before.

Authorised Officer,

HINDUJA HOUSING
FINANCE LIMITED

DATE: 29-03-2026
PLACE: Ghaziabad

Date: 29.03.2026 | Place: Hisar, Haryana

Sdi- Authorised Officer, Mahindra and Mahindra Financial Services Lid,

i O~

ab national bank

. the navme you can BANK upon |

Circle office : Ramganga Vihar,

Mear Sale Tax Office

Kanth Road, Moradabad

POSSESSION NOTICE
[Under Rule 8(1) of Security Interest
(Enforcement) Rules, 2002]

DATE: 29.03.2026 PLACE: RAJASTHAN

FOR INDIA SHELTER FINANCE CORPORATION LTD

Date - 28.03.2026
epaper.financ:’:aiexpress.cunb ® o

Place - Moradabad

indiaShetter IN DII_'\ SHELTER FI NANC_E C_:ORPORATION LTD. S?h%%?,?:f;ggg:é:_g: Whereas, The undersigned being the Authorised officer of the PUNJAB NATIONAL BANK, under Secuntisation and Reconstruction of Financial Assets
Home Leams Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 and Enforcement Df EEGUﬁt}I' Interast -d'-':t. 2002 {-'E'l-{:t No. 54 of E‘DGE} and in exercise of powers conferred undear section 13(12] read with Rule-3 Uf the
Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Security Interest (Enforcement) Rules, 2002 issued demand notice on the date mentioned against account and stated herein calling upon them to repay the
éﬁtléig)oz (hereinafter referred to as “the Act”) read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the amount within 60 days from the date of receipt of said notice.
Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or The borrower having failed to repay the amount, notice is hereby given to the borrower/ gn:.tarantur and the i?ub"‘: in general “'fat the undersigned has
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter referred taken possession of the property described herein below in exercise of powers conferred on him/her under section 13(4) of the said Act read with rule 8 of
tF? thesef‘&re‘i gr{ed'i_‘;r)tr_ theliossesss'o? 0"4‘2’2“ has beﬁ” taken tl)gztggz‘\utfl‘ﬂ;'zedIgff'cﬁ/gof tc\?hseﬂ_"??‘ /Sf?d{}\fr: ft‘é_“’,',”g gimg'ftereih()fﬁc_efg 6th the Security Interest (Enforcement) Rules, 2002, The borrower/gurantor in particular and the public in general are hereby cautioned not to deal with the
oor, Plot No 15, Institutional Area, Sector urugram Haryana - , will be sold on “As is Where is”, “As is What is” an atever there is” basis ; : : - : ;
on the dates mentioned below for realization of the amount due to the Secured Creditor from the borrowers, co borrowers and guarantors. The sale will proparties and any ':FE_'E“ ngS,WEt,h the pro pe:r!‘_g,rWIII Da sy DJE':!.J[D the charge .‘:'f the PUNJAB NATIONAL E'ﬁ'"“' fc:.r the amountsand intarest thereon,
be done by the Authorized Officer at the place mentioned below. The borrowers attentions is invited to provisions of sub-section (8) of section 13 of the act, in respect of ime available to redeem the secured assel, Detalls
Loan Account Number/AP Number] Demand Notice u/s | Date and Type of Possession Reserve Price Date and Time of of properties where possession had been lakenis as follows:
And Name of Borrower(s) / 13(2) Date & Amount Possession 18-03-2026 Rs.991200/- (Rupees |Inspection of the property Names of the Bomrowsr! Outstandin Date of
Co-Borrower(s) /Guarantor(s) 11-11-2025 And Rs. TOTAL OUTSTANDING nine lakh ninety one | 28-04-2026 (Inspection Sr. Dascription of the Immavabls Properties 9 Demand Notice
719469.40/- (R thousand two  [Time 10:00 AM to 05:00 PM) No| Guarantor/Mortgagor/ Amount as per
HL30SHLONSOOOO005012649/ A40/- (Rupees Rs.719469.40/- (Rupees seven : : 7 0. f P i
AP-10034277 seven lakh nineteen lakh nineteen thousand four hundred Only) EMD Deposition Last Branch Name Demand Notice |Date of Possession
Sflr;(%l/J i?r?g éof%ru?tb;nggid) hundred sixty nine and fourty E:r:z;;";);gx; D(e|:°:“ L'ZNLD) Date_29-04-2026_ 1 | Rahul Pandey S/o Mano] Alithat part & parcel of Property beanng Situated at Gata No. 2268 Moja Paipatpura| Rs. 3,58,155.72- 02.12.2025
mgg_"f_IREséR‘;Eﬂf_\ gﬁ‘éﬁg‘g-’ Due As On 13.10.2022 | Pais) DUE AS ON 13.10.2022 ninety nine thoreand Date & Time ?mc“tf;':" Pandey (Borrower/ Mortgagor) |Lakri fazalpur, Teshil & Distt- Moradabad, Registered in Bahi no-1, Zild No- 14772, as on 24 D3R
MR./ MRS. CHANDRA SHEKHAR|  Bid Increase one hundred twenty [Time 10:00 AM to 5:00 PM) BRANCH- KUMS, Moradabad|pages on- 265 to 278, Sr No.15453, dated 02,12.2023, Total Area-38.804 Sqmtrs,|  28.09.2026 + o
Amount 10000/- only) (LF) In the Name of Rahul Pandey S/o Manoj Pandey. Bounded as: East: Plot Murti int. & other
Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of Residential Patta No 2017-18/82 In The Favour Of Sh Heera Lal West: Piot Suman North: Rasia 12.00 feet wide Sauth: Part Other Parson charges
Gurjar & Smt Geeta Devi/plot Measuring 20ft X 63'6ft=1270 Sq Ft Or 141.11 Sq Yard Is Situated At Gulab Baba Ki Dhuni, Gulabpura Tehsil-hurda,dist- - - - -
bhilwaraa Rajasthan. Boundary: East-house Of Sh Madhu Gurjar, West-house Of Bheru Kalal, North-common Road, South-house Of Gopal Re 2 Ramakant S/o Nand RKishor, All that part & parcel of Property Situated At: Khasra No- 83611 Lakdi Fazalpur, Tehsil &| Rs. 9.84,075.85/- 20.01.2026
Place Of Emd Deposition / Place Of Auction: 1st Floor, Ashirwad Plaza, In Line Of Pragya School, Beawar Road, Bijaynagar, {E“"WET-'IH““HHHQF} Madhu| Distt-Moradabad, (UP), Registered in Bahi no-1, Zild No- 17702, Pages on 57 o 70, Sr as on 24.03.2026
Rajasthan,305624 Wio Ramakant Agnihotri (Co-|No 3681, dated- 17.02.2022, Residential Plot Area-105.39 Sq mirs, In the Name of| 2811 2025 + i
Loan Account Number/AP Numberf Demand Notice u/s | Date and Type of Possession Reserve Price Date and Time of BRANCH- EUMS, Moradabad East: Arazi Ram Rahim Sharma West: Arazi Prem North: Rasia 17 fest Wide South: charges
And Name of Borrower(s) / | 13(2) Date & Amount| symbolic Possession 28-01-2026| Rs.500000/- (Rupees |Inspection of the property {U.P.) Rt fyer: Eoalio !
Co-Borrower(s) /Guarantor(s) 11-11-2025 And Rs. TOTAL OUTSTANDING Five Lakh Only) 28-04-2026 (Inspection
LABNVLLONS0000050122084/ | 700097 %UNP;?; Rs. 700097/~ (Rupees Seven Lakh Ti":M1 g,“g“ AM _tt? °5:L°° 't’M) 3 | Suman Wio Manoj Pandey |All that pan & parcel of Property bearing Situated At: Revenue Village Lakri Fazalpur | Rs. 9,83,698.30/- 02.12.2025
AP-10279300 Ni ly ) DUE AS ON : eposition Las i i iatt- i i i . i -
Se"gr,l, ?2|¥1) 2DOUZ% AS inty Sevelg .?T.g(%ZSU SO EarestMoney Deposit (END) Date. 29.04.2026 E;;ﬁ::ﬁn;aﬁ;gﬁ:gmdabad 'I;}_aksh:nl TEEZEgl &r[éllrs.ﬁﬁhiarai‘aibnjg. “TIP:I HEeBg:]séﬂéeg :lnTB.:h;l_nu 'I,rjﬁd I';::: r.:lq 8031'}, ; auﬁ l:lr'ls ” 24.03.2026
MR/MRS. RADHA DEVI - Rs. 50000/-(Rupees | Date & Time of Auction e ; SRR 202 Dateisl M o G SRR SRR R IO R SR R SRANRIT] e M
&MR/MRS RADHESHYAM RAV Fifty only) 30-04-2026 (Auction (L.P) the Name of Suman Wo Manoj Pandey. Bounded as: East: Plot Seller West: Houze int, & other
DHOLI ADid Increase Time 10:00 AM to 5:00 PM) Rajpal Singh North: Rasta 12.00 Fest Wide South: Properly Deegar Person charges
Description Of The Immovable Property/ Secured Asset : All Piece And Parcel Of Patta No 4, Book No 88, Vill/gp-agucha,panchayat Smiti-hurda, 4 | Sh. Shivji Mandal S/o Sh. Kapil |All that Parl & Parcel of the Property Beanng Situated at EWS H. No: G-148, 5r| Rs. 12.15.594.31/- 30.12.2025
Dist.-Bhilwara Rajasthan. Boundary: East-gopal Ji Lakhara, West-common Road, North-ladu Ji Gurjar, South-balu Ji Gurjar Dev Mandal {Borrower/|Kashiram JiNagar (Bhogpur Mithauni), Tehsil & District - Moradabad, (UP), Area 52 .25 as on 27 03,2026
Place Of Emd Deposition / Place Of Auction: 1st Floor, Ashirwad Plaza, In Line Of Pragya School, Beawar Road, Bijaynagar, Eg“giﬂughisihﬁ:':gafug}:i s, mirs., {In the name of Sh, Shivji Mandal s/o Sh. Kapll Dev Mandal), Registered in 28.12.2025 + o
Rajasthan,305624 Burruw:eﬂ J ( Bahi No: 1, Zild No: 12815, Pages: 373-384, Serial No: 5484, Dated 04.09.2020. int. & other
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited. - ; , : : o ,
— y -~ y o : : : BRANCH- Didaura, Moradabad | Beunded: On the North by: & Meter Wide Road On the South by: House No: G-151 charges
For detailed terms and condition of the sale, please refer to the www.indiashelter.in or contact Authorized Officer — (U.P) On the East by: House No: G-147 On the West by: House No: G5-149
Mr. Harkaran Jat (9950475963) =

Authorized Officer Punjab National Bank

New Delhi
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